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MA/471/2018 in CP/490/1B/2018 12

ORDER
Representative for the IRP is present, submitted that the
circumstances which were being faced by the IRP at the time of
filing Application have got changed, and one of the creditors has
filed the claim. Now, he is in a position to proceed with the CIR
Process. The prayer is allowed. The Application is dismissed as

withdrawn.
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